
District cRz committee Bhavn Tgar Joint inspection report

Subject District C'P-Z com mittee, Bhavn agar joint inspection w-r. to.

representationmadebyShriNeetabenBabubhaiRathod

and other PeoPle of 9 villages

With resltect to references mentioned abor,e, Hon'ble Collector and District

Magistrate. Bhavnagar has folned a subcomrnittee to carry out ir"ispectior-t

and to sgb;nit detailed report of 7 salt pans as mentioned in representation

made by Shri Neetaben Babubhai Rathocl and other people of 9 villages

(wliich also include 5 salt pans which are rnentioned in OA no' 5712021

o

o

a

(WZ1;.

All the mernbers, invitee members, representative of committee remained

present during the visits of salt pans. Rojkam is attached herewith the report'

The complainer Shri Neetaben Babubhai Rathod and other villagers were

contacted during the visit and they also accompanied in visits of salt pans'

(wZ)orderdated04lo8l202l(ShriNileshbhai
Babubhai Rathod & Ors. V/s. GPCB & Ors')

(2)Director (Environment), Forest & Environment Dept.'

Sachivalay, Gandhinagar letter dated 14101 1202|

(3) Representation made by Shri Neetaben Babubhai

' Rathod and other people of 9 villages

( I ) Hon'ble NGT, Western Zone,, Pune OA no. 5712021
References of

Inspection

2210912021 l2:30 onwardsDate and tinre

of inspection

#,V
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Collector and District Magistrate, Bhavnagar and Assistant Collector and

Sub District Magistrate, Bhavnagar also joined the committee during visits

of salt pans. \*,,,

To deal with the water logging issues at Bhal afea (at 9 villages namely Kala

Talav, Narmacl, Kheta Khatli, Sanesh, Ganeshgadh, Nava Madhiya, Juna

Madhiya, Savainagar, Kardej), under, .,t{re chairmanship of Assistant

Collector and Sub Distri&'Magistrate, nt$iiagar, water logging committee

is already formed vide order dated 2210912020. Executive Engineer,

Panchayat Irrigation department, Bhavnagar is Member Secretary of the

committee and this committee is functional and regular meetings are

conducted. The latest report of the committee is attached.

Detailed observations of salt pans are briefed below (Sr. no. I to 5 are

mentioned in the list of Hon'ble NGT matter as well as in the representation

made by Shri Neetaben Babubhai Rathod whereas remaining two (Sr. No. 6

& 7) are only mentioned in the representation made by Shri Neetaben

Babubhai Rathod.

M/s. Saline Salt Pvt. Ltd., Bhavnagar

This Salt pan falls in villages namely- Juna vadva and Kardej. This

salt pan has already applied for CRZ clearance to Gujarat Coastal

Zone Management Authority (GCZMA), Gandhinagar but yet not

received CRZ clearance.

Representative of unit has submitted land lease orders for land,

District Inspector Land Records (DILR) sheet (Mapni Sheet)

incorporating latitude and longitude details of salt pan, Approved

czMP maps, M/s. Saline Salt Pvt. Ltd's position details on cRZ

maps (prepared by NCSCM, MoEF&cc, Govt. of India). (Details

o

o

1

w,
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are attached)

As per documentation sheet of National Centre for Sustainable

Coastal Management (NCSCM), this salt pan site falls within the

CRZ 1 B as well as Critical Vulnerable Coastal Area (CVCA) and

CRZ lt. (Documentation sheet with maps attached)

As per documentation sheet prepared by NCSCM, M/s. Saline Salt

pvt. Ltd salt pan site falls within the approved GZMP map no. GJ 92

&93 (F 43 M l/SW &F 43 M l/SE) which are prepared as per cRZ

notitrcation 2011

/ As per document sheet prepared by NCSCM, Mangroves are

not present within salt Pan.

r During visit, no water logging is observed'

of the salt pans but has not carried out any construction'

r During visit, no any salt n-ranufacturing or other product

manufacturing activities are observed'

infonned that the salt pan will utilize liesh water 1br domestic

pLrrpose from tankers.

M/s. J. H. Salt Pvt. Ltd. o Bhavnagar2

Kala Talav. This salt pan has already applied for CRZ clearance to

Grriarat Coastal Zone Management Authority (GCZMA),

Carrdhinagar but yet not received CRZ clearance'

Representative of unit has submitted land lease orders for land'

Madhiya, Khar no. I andThis Salt pan falls in v illages namely- Juna

firy
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District Inspector Land Records (DILR) sheet (Mapni Sheet)

incorporating latitude and longitude details of salt pan, Approved
czMP maps, M/s. J. H. Salt pvt. Ltd.'s position details on cRZ maps
(prepared by NCSCM, MoEF&cc, Govt. of India). (Details are
attached)

As per documentation sheet of National centre for Sustainable
coastal Management (NCSCM), this salt pan site falls within the
cRZ I B as well as critical vulnerable coastal Area (cVCA) and
cRZ III (No Development zone). (Documentation sheet with maps
attached)

As per documentation sheet prepared by NCSCM, M/s. J. H. sart
Pvt. Ltd. salt pan site falls within the approved cZMp map no. GJ 92
& 93 (F 43 M l/sw &F 43 M r/sE) which are prepared as per cRZ
notification 201I

and verified but earthern bunds are visible from the state
highway (from @ 2OO meter distance of the salt pan site).

whether unit has carried out any construction that could not be
verified.

not present within salt pan.

informed that unit 
. 
has prepared earthern bunds (palas) for

securing the area of the sart pans only and no any salt
manufacturing or other product manufacturing activities are

nr'r

313



carried out.

domestic purpose from tankers.

3 M/s. t{. A. Salt Pvt. Ltd., Bhavnagar

This Salt pan falls in villages namely- Juna Vadva, Khar no. l,

Darbari Batho and Dariya. This salt pan has not applied for CRZ

clezrrance to Gujarat Coastal Zone Managetnent Authority

(GCZMA), Gandhinagar as they have some issues related to

denrarcation of CP.Z lines.

Representative of unit has subrnitted land lease orders for land,

District Inspector Land Records (DILR) sheet (Mapni Sheet)

incorporating latitude and longitude details of- salt pan, Approved

CZMP maps, M/s. H. A. Salt Pvt. Ltd.'s position details on CRZ

llal)s (prepared by Institute of Renlote Sensing, Anna University'

Chennai). (Details are attached)

As per rnaps prepared by Institute of Remote Sensing, this salt pan

site falls within the CRZ 1 A, CRZ 1 B and CRZ III. (Report with

nralrs attached) But as per Approved CZMP nlaps salt pan site falls

within CRZ I A, CRZ 1 B and Critical Vulnerable Coastal Area

(CVCA). Considering this, unit has approached GUIDE (Gujarat

IrTstitute of Deser-t Ecology) and GUIDE has submitted Ecological

Sr.rrvey and f-rshery as livelihood option near Bhavnagar, Gujarat'

Ngvember 20lg.Contacted person infonned that unit has represented

about issues related to which CRZ classiflcations are applicable to

thern and after getting it solved they will apply for CRZ clearance

pennlsslon.

w

314



As per document submitted by unit, M/s. H

site t-alls within the approved czMP map no. GJ 93 (F 43 M 1/SE)

which are prepared as per CRZ notification20ll '

and verified.

whether unit has carried out any construction that could not be

verified.

that unit has not made earthern bunds to secure the area of the

salt pans and yet no any salt manufacturing or other product

manufacturing activities are carried out.

domestic purpose from tankers and salt pan has not carried out

any construction.

A. Salt Pvt. Ltd. salt Pan

M/s. Admiral Salt Pvt. Ltd, Bhavnagar4

This Salt pan falls in villages namely- Paliyad, K

and Nava Madhiya. Contacted person informed that this salt pan does

not fall into CRZ area as per CRZ notification.

Representative of unit has submitted land lease orders for land,

District Inspector Land Records (DILR) sheet (Mapni Sheet)

incorporating latitude and longitude details of salt pan, Approved

czMP maps, M/s. Admiral Salt Pvt. Ltd's position details on cRZ

maps (superimposing the position as per DILR onto approved CZMP

maps). (Details are attached)

As per map submitted by salt pan (superimposition of salt pan's

ardej, Savai Nagar

dffif
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position on approved czMP ), some portion of salt pan falls within

limit of cRZ area. But as the map is not from any authenticated

agency (subrnitted by salt pan only), it is not possible to say that site

talls within which cRzareas (i.e. cRZ llllllll etc.) (Maps attached)

As per document submitted by unit, Iws. Admiral Salt Pvt' Ltd' salt

pan site falls within the approved czMP rnap no. GJ 92 (F 43 M

l/Sw)whicharepreparedasperCRZnotiflcation20ll.

and verified. 
I

7 During visit, earthern buncls are visible fi'om some distance.

whether unit has carried out any construction that could not be

verified.

r Shri Tejpalgiri Goswami, Manager, M/s' Admiral Salt Pvt'

Ltd. informed that there are no mangroves present in the area

of the salt pans and yet no any salt manufacturing or other

product manufacturing activities are carried out'

domestic Purpose from tankers'

M/s. Shreeram Seabrine Salt Indttstries, Bhavnag:rr
5

person informed that this salt pan does not fall into CP*Z area as per

Representative of unit has submittecl land lease orders for land,

District lnspecror Land Records (DILR) sheet (Mapni Sheet)

ng latitude and longitude details of salt pan' Approved

CRZ notification

incorporati

Madhiya. ContactedThis Salt Pan falls in village namelY- Nava

e.r

316



CZMP rnaps, M/s. Shreeram Seabrine Salt Industries' position details

on CRZ maps (superimposing the position as per DILR onto

approved CZMP maps). (Details are attached)

As per map submitted by salt pan (superimposition of salt pan's

position on approved CZMP), salt pan does not fall within limit of

CRZ area. But the map is not from any authenticated agency

(submitted by salt pan only) (Map attached).

As per document submitted by unit, IWs. Shreeram Seabrine Salt

Industries salt pan site falls within the approved CZMP map no. GJ

92 (F 43 M 1/SW) which are prepared as per CRZ notification 201 1.

and verified.

whether unit has carried out any construction or earthern bunds

that could not be verified.

Salt Industries informed that unit has yet not carried out any

salt manufacturing or other product manufacturing activities

are carried out.

domestic purpose from tankers.

6 M/s. Tirthbhoomi Salt Pvt. Ltd.' Bhavnagar

This Satt pan falls in village namely- Narmad. Contacted person

infonned that this salt pan does not fall into CP.Z area as per CRZ

notiflcation.

Representative of unit has submitted land lease orders for land,

w
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District Inspector Land Records (DILR) sheet (MaPni Sheet)

incorporating latitude and longitr.rcle details of salt pan, Approved

czMP maps, M/s. Tirthbhoomi Salt Pvt. Ltd.'s position details on

CRZlnaps(superimposingthepositionaSperDILRontoapproved

CZMP maps). (Details are attached)

As per rnap submitted by salt pan (superirnposition of salt pan's

position on approved GZMP), salt pan does not fall within limit of

CRZ area. But the map is not from any authepticated agency

(subn-ritted by salt pan only) (Map attached)'

As per clocument submitted by unit, M/s. Tirthbhoon-ri Salt Pvt' Ltd'

salt pan site falls within the approved GZMP map no. GJ 102 (F 43

I f.A ,/NE) which are prepared as per CRZ notification 201 1 .

observed.

has not even prepared earlhern bunds (palas) to secure the area

of the salt Pan.

was filled with rairr water'

ntanuf-acturing activities are observed'

ilformed that the salt pan will utilize l'resh water lbr dornestic

purpose from tankers.

M/s. Shree Ram Salt Industrieso Bhavnagar7

This Salt pan falls in v Contacted Personlv- Nalmadillage name

ryV
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infbnned that this salt pan does not fall into CRZ area as per CRZ

notification.

Representative of unit has submitted land lease orders for land,

District Inspector Land Records (DILR) sheet (Mapni Sheet)

incorporating latitude and longitude details of salt pan, Approved

CZMP maps, M/s. Shree Ram Salt Industries' position details on

CRZ rnaps (superimposing the position as per DILR onto approved

CZMP maps). (Details are attached)

As per map submitted by salt pan (superimposition of salt pan's

position on approved CZMP), it seems that salt pan is very near to

CRZ line but does not fall within limit of CRZ area. But the map is

not from any authenticated agency (submitted by salt pan only) (Map

attached).

As per document submitted by unit, M/s. Shree Ram Salt Industries

salt pan site falls within the approved CZMP map no. GJ 102 (F 43

M lA,lE) which are prepared as per CRZ notification 201 1.

and verified but earthern bunds are visible from some distance.

whether unit has carried out any construction that could not be

verified.

manufacturing or other product manufacturing activities are

observed.

Industries informed that the salt pan will utilize fresh water for

4W
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dornestic purpose from tankers.

During visit, all salt pans are instructed to make sure that no natural flow of water

is obstructed in preparation of salt pan bunds. They are also instructed to break

down such salt pans if situation of obstruction of natural flow is occurred at any

time. Contacted persons of all salt pans have agreed with tlie same. Representatives

of salt pans are instructed to submit notorised under-takings for the satne.

Follor,ving of'flcials have visited the salt pans.

SignDesignationSr.

no.

Name

C'ollector and District Magistrate,

Bhavnagar

1 Shri Yogesh

Nirgude, IAS

Shri Pushpalata, IAS Assistant Collector and S

District Magistrate, Bhavnagar

u2

City Mamlatdar, Bhavnagar3 Shri Dhaval Itavia

Marrrlatdar, Bhavrragar (Rura[),

Bhavnagar

4 Shri M. H. Jaspuriya

Member Secretary, Bhal Samiti

and Executive Engineer, Panchayat

lrrigation Dept., Bhavnagar

5 Shri D. R. Patel

wMernber Secretary, Bhavttagar

District CRZ cotnrnittee and

Regional officer, GPCB,

Bhavnagar

6 Shri A.G.Oza

mry
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Assistant Port Offlcer,

Maritime Board, Bhavnagar

Gujarat7 Shri Hiren

Sondarva

P

\NAssistant Director,

Department, Bhavnagar

Fisheries8 Shri K.V. Rarnani

-G,Forestor, Forest DePartment,

Bhavnagar

9 Shri Harpalsinh B.

Gohil

District Inspector Land Records

(DrLR)

10. Shri Mayut' Kartnata

Assistant Environment Engineer,

RO GPCB, Bhavnagar

ll Shri J. V. Joshi

trY

/.
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Photographs taken during visit

(Date: 2210912021)
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Item No. O1

BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

(By Video Conferencing)

Original Application No. 5T /2O2tpnZ)

Nileshbhai Babubhai Rathod & Ors. Applicant

Versus

Gujarat Pollution Control Board & Ors. Respondent(s)

Date of hearing: 04.O8.2021

CORAM: HON,BLE MR. JUSTICE M. SATHYANARAYANAN, JUDICIAL MEMBER
HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

Applicant: Ms. Shilpa Chohan, Advocate for Applicant

Respondent: Mr. Maulik Nanavati, Advocate R-5

ORDER

1. This applicants claim to be marginalized groups, nomadic and

communities from nine coastal villages of Bhavnagar Taluka eking out their

livelihood as farmers, fishermen, traditional pastoralists (Jat community

dependent upon Kharai camels), pagadia lishermen faced with hardships

on account of allotment ol Salt Leases by the respondent /authorities. In

sum and substance, the grievance expressed by the applicants is that

construction of bunds leading to the incremental encroachment upon

coastal lands classilied as cRZ-lA, cvcA and discharge of effluent in

certain rivers.

2. The Learned counsel appearing for the applicant submitted that

environmental and ecological concerns have not been taken note of by the

concerned authorities especially by the respondent no.2 while granting

leases in favour of private respondents namely respondent no.6 to
respondent no.10 and in the event of monsoon, heavy flooding takes place

1.
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which also affects the lands owned by the appricant and other persons who
are similarly placed.

3' It is also brought to the knowledge of this court by the Learned
counsel appearing for the applicant that one Sama Siddiq osman has filed
o'A' No' gg/2020(wZ) in respect of lease of salt plant granted to private
respondent in the District of Kutch, Gujrat wherein Tribunal vide order
dated 11'12'2020 called for factual and action taken report by respondent
no.l,3 and S.

4. Mr. Mulik Nanavati, Learned Counsel appearing for respondent no.5
accepts notice

5. In the light of the order dated 1 1.12.2O2O passed in O.A. No.
89/2020' the Tribunal is of the considered view that report as to the
factual position and the action taken as to the grievances of the
applicants pleaded' should be submitted by respondent nos. 2, 3 and 5.
The respondent no.1 shall be the nodal agency for that purpose.

The report may be furnished within two months before NGT by e-
mail at nqt-oundDqov'in preferabry in the form of searchable pDF/ocR
Support PDF (and not in the form of Image pDF).

The applicant is also directed to serve notices and papers upon
official respondent nos. 1to 5 and I I to 12.

Call on 01.tO.2O2t.

M. Sathyanarayanan, JM

Dr. Arun Kumar Verma, EM

Augusr 04,2O2t

2

Original Apptication No. 57 /2O21(WZ) JG
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.<ffin.W&
Government of Gujarat f1t
Forest & Environfilent I)ePat'lrr,
BLOCK NO. 14, 81H FLCOR, SACHIVAL:\ i"
GANDHINAGAR - 382 O1O

&-&: ilF

S.J.Panclit, IFS Retd.
I)rlector lEnvrronment) &
\Cclrtiona-l Secretary

File No. ENV-10-2019 - 40 -T

To,

t. The District Collector & Chairman,

District Level CRZ Committee

District Collector Office, Opposite Galaxy

Cinema, Kalanala, Amreli,

Gu.larat 364001

Ph : rt)7cl) 23152r)bu
Fax : 1071.)r 23:',52l5tr
E-mail : direnr'(,r gltiat at g'.'r lr

Date: 14.01,2021

Relional Officer GPCB & Member $ecretary'
District Level CRZ Committee

Gujarat Pollution Control Board

t6t6-161,7 , First Floor,Swastik Cornpiex

Ne'ar Vir Mokhdaji Circle, Ghogha road

Bhavnaga r-364001

(S. J. Panditi

2'.1

Su b: Representation by Neetaben Babubhai Rathod & others Village people of 9 viliages

Narmad Po Sanesh, Ta- and D'r,st' Bhavnagar'

Dear Sir,

please find enclosed herewith a.copy of the letter dated 11.06'2021 received fron'r

Neetaben Babubhai Rathod & others Village people of 9 villages Narmad Po Sanesh' Ta-

and Dist. Bhavrragar about cancellation of illegally allotted 3850 Ha (38'50 SQ KMs) !ano

lease (in CRZ areas and on rivers) for salt pans, to investigate the impacts of illegally

established -100 kms of long bunds destroying creeks, tidal plains, to protect the flood plarn:'

Rivers, to save the people and property from flood/water logging and restore tht'

ronment in original condition of 9 villages- Nava lVadhiya-Juna I\4adhiya, Kardel' Kal"i

o, Kheta Khatli, Sanes, Paliyad, Devariya, savainagar and Narmad villages of Taluakt' ancl

Bh avn aga r.

are requested to investigate the matter and take neCeSSary suitable actiorr

and submit detail action taken report'

ng You,
j"\nc! Yours sincerelY

Stated

Shri Neetaben Babubhai Rathod & others Village people ol9 villages Narmad Pcr

og--
,,t'...: \ ''' 

...
\

..,.,.-o-'t( t '
I

s

h

,}
I,

l
.)

Sanesh, Ta- and Dist. Bhavnagar

b
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Photographs taken during visit 

(Date: 22/09/2021) 
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